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(c) if not, the reasons for the delay 
.. lettling them under the jh .. "", 
j/wmpri scheme? 

The Minister of Works, Housl~ 
... 4 Urban Development (Shrl Mehr 
Vball4 lUaanlla): (a) No. 

(b) Does not arise. 

(c) In order to provide accommoda-
tion for about 50,000 eligible squat-
lers, only 25 sq. yards plots are bemg 
developed at present. Plots of 8U 
square yards are thrcfore not avail-
able for allotment to them includmg 
~hose evicted from Purana QUa 
Ttley will be considered. along wltn 
others, for allotment of tenements and 
80 ~quarc yards plots on rental baSIS 
as and when the tenements/plots are 
eonstructed/laid. 

DispellSllry for MadanJir Colony 

355. Shri Golshan: Will the Minis-
ter of Health and Family Planning 
be pleased to state: 

(a) whether it i. a ract that only 
one dispensary of Delhi Administra-
tion consisting of only one doctor is 
erving a population of more than 
twenty thousand Of the jhuggi 
;hompTi transit camp at Madangir; and 

(b) if so, the stcps being taken to 
provide adequate medical facilities to 
those residents'! 

The Minister of Health and Family 
Planning (Dr. Snshlla Nayar): (a) 
snd (b L One dispensary nnd one 
M,,(ernity and Child Welfare Sub-
ccntr(" under the Administrative con-
trol of the Deihi Municipal Corpora-
tion, ore functioning at Madangir. 
The di~p~nsary is under the charge of 
• whol.time Medical Offi""r. The 
Sub-Centre, which remains open an 
all week days is visited twice a week 
by a lady doctor. Palien!s requiring 
hogpitalisntion are refr.rred to the 
colony hospitals at Kalkaji and Mal-
viya Nagar or Safdarjur.r, Hoopital. 
'I'be medical facilities provided are 
eonsidered adequate. 

Jhnggl Jhomprl Scheme 

356. Shrl Gulshan: Will the Minister 
of Works, Honslne and Urban l)eve-
lopment be pleased to state: 

(a) whether it is a fact that under 
the Jhuggi Jhompri scheme, allotteea 
of 25 square yards plots in different 
Jhuggi Jhompri camps are to be nl-
l'oCed four-storeyed tenements instead 
of 80 square yards plots; 

(b) if so, the number of such four 
storeyed tenements under construc-
tion with their respective sites and 
the actual rent proposed to be fixed; 
and 

(c) the number of families proposed 
to be settled before the General Elec-
tions of 1967? 

The Minister of Works, Honslne 
and Urban Development (Shrl Mehr 
Chand Khanna): (a) No. There 
has been no change in the original 
scheme. To the eligible squatter. 
either plots of 80 square yards or tene-
ments will be allotted in duC" course. 
As the numbpf of eligible squatters is 
more than 50.000 for the present only 
plots of 25 sq""re yard. are beine 
allotted. 

(b) 5.000 tcne'l'l1ents have been sanc-
tioned for construction. Out Of these~ 
3,872 ten(>mcnts are under construc-
tion at the following sites: 

(i) Kalkaji 1,272 
(ii) Garhi Jharia 

Maria 384 
(iii) Raniit Nagar 

Khampur .s6 
(iv) G. T. Road 

Shahdara 496 
(v) Si'ampur 22' 

(vi) N aj afgarh Road 1,000 

TOTAL 3,82 

The rent of a tenement has been 
provisionally fixed at Rs. 32 per month. 
In C"al'e of pe~50ns whose income is 
less than Rs. 250 per month. subsi-
dised rent of Rs. 18 per month will 
be charged in the first year and It 
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.. 111 gradually be increased to Rs. 32 
by the sixth yea r. 

(C) It is not possible to give any 
correct estimute at this stage. This 
depends On (i) the availability of land 
(H) provision of basic civic amenities 
and (iii) the allotment of fundI. 

Falnll,. P1allnIDg ClblItIoI 

167. Dr. P. Srinivasan: 
8hrl Paramaslvan: 
8hrl Gokl1lananda Mohanl,.: 

Will the Minister of HealtII alld 
Famll,. Planning be pleased 10 slate: 

(a) Ihe number of family planning 
elinies functioning at the end of 1965, 
State-wise; 

(b) how many people ha"" beneflled 
fr'om th.se clinics, 8tale-w~; 

(c) how many sterH.alion were 
_de. Stale-wise; and 

(d) how many loops wer" dbtrl-
.... ted, State-wlse1 

The Mlnlsler of Health a.d Pamllr 
Planning (Dr. Buhn. Na,..r): (a) 
ttl td) .. The requited Informalion Is 
contained in the Slatements-l 10 IV, 
respectively laid on the Table. [Pla-
eed In LibraT1/. See No. LT-5486/661. 

Cal.alta Metropolltall S&IIlta..,. IIoat1ll 

&5a. Dr. Ranell S"n: 
Shrl Dlnen Bhattachary.: 

Will the Minister of Health anll 
.. mil,. Plann~ be plea.ed to state: 

(a) whelher the formation of Cal-
cutta Metropolitan Water and Sanila-
tlon Boa rd as proposed by the West 
Beng.1 Government has been lanetlon_ 
ed by the Union Government; and 

(b) If so, Ihe functions of thl! 
Bo.rd! 

n. Mlnl.t.r of Health .ftd Famn,. 
Pbnntn~ (Dr. s.olln. Na:rar): (al 
The Ca!cu:'a Melropolif,,, Wator and 
Sahit.tion Bill, 1966, which tnt .... alia 

provides for tile formation of a Board 
of Direc;ors, was pa..'>se-d by the West 
Ben~al State Legislature during Ita 
la!llt Se!~ion and is now awsittnR' the 
assent of the Governor and the Presi· 
dent's assent will no doubt be given. 

(b) The fun~tion. of the Calcutta 
Metmpolitan Water and SnnitatioR 
Authority, which will oonsist of " 
Board of Directors and a General 
Council, shall be the promotion anei 
operation of scheml'~ for water~~mp

ply sewerage. drainage. ~pwage treat-
ment and dispOSAl or n'ght~)OiI in un-
sewered areas. 

The function. of the Aut<lOrily a". 
include the follow in,: 

(i) 10 control withdrnwal ~ 
undergrround water and rep_ 
late drilling of tube-wel~. 

(Ii) to prevent pollUtion of wa_ 
including water source, waWl" 
course or channel. 

(iii) to regulate trontment of In-
dustrial waste before dispolllll. 

Thermal Plant for K_I. 

859_ Shrl Mollammed Kay.: 
8hrl A. K. Gopa/all: 

WlII the Minister of IrI1ptloa ... 
Power be pleased to It.te: 

(a) whether the "ropooal for • 
thermal plant In Keral. was diocua_ 
with the PllII1ninll Commi.sion .. 
December, 1965; and 

(b) if so. Ihe nature of decil,oe 
reached! 

The Mlllister or Jrrlptl8fJ and 
Power (Sbrl FakhruddlD Ahmed): (0; 
The proposaJ wag informally dLqCUSR-
ed in th~ mpeting hell In the PI.,,-
nln~ Commis.sinn on the 16th J)"".m 
ber. 1965 to dl .... " .. the Annual Plaa 
or Keral. flr 1966-87. 

(b) No d _cj~il')n ,,",,15 t1ken in thia 
meet inl{ in re!q)f'Ct ot lh~ !K"heme. The 
p;-oposal h,q b"en n18red hr>fore th@ 
A~vi.nrv Committpe on Trril!.liM>, 
Flood Control and Power Proj""ts for 




